
REGIONAL OFFICE, U.P. POLLUTION cONTROL BOARD, NOIDA

sia: 5e 7ET4U721 T- 4-o Q~2 o2

To,

The Registrar,
The National Green Tribunal,
Principal Bench,
New Delhi
E-mail-judicial-ngt@gov.in

Sub: Report of The Joint Committee in compliance of the order dated-08-04-2022

passed by Hon'ble National Green Tribunal, New Delhi in Original

Application No. 177 of 2022 Abhist Kusum Gupta Vs State of Uttar

Pradesh & Ors.

Sir,

That in compliance of the order dated 08-04-2022 passed by the Hon'ble National

Green Tribunal, New Delhi in Original Application No. 177 of 2022 Abhist Kusum

Gupta Vs State Of Uttar Pradesh & Ors., report of The Joint Committee is

annexed herewith and forwarded to you with the request that the same may be placed

before the Hon'ble Tribunal.

Therefore the compliance report is attached herewith for kind persual and

necessary action please.

Yours Sincerely

(Praveen Kumar)
Regional Officer

Copy to:

1. Shri Pradeep Misra, Advocate, Hon'ble Supreme Court/ NGT, New Delhi for persual
and necessary action please.

2. Chief Environmental Officer, C-1, U.P. Pollution Control Board, Lucknow for
information.

3. Law Officer-l, U.P. Pollution Control Board, Lucknow for information.

Regional Officer

aay ute: -12/1, HRER-1, IYGT-201301 5 70: 0120-4974552
TOIC:TC-12V, fayt avs, M¥dt 7R, Fa 226010

elup peb letterluppeb, noida
letteW SBASTa8EWw.uppcb.com, e-mail : ronoida@uppeb.in



BEFORE THE NATIONAL GREEN TRIBUNAL,
NEW DELHI

ORIGINAL APPLICATION NO,177 OF 2022

INTHE MATTER OF
ABHIST KUSUM GUPTA APPLICANT

VERSUS

STATE OF UTTAR PRADESH & ORS.
RESPONDENTS

REPORT OF THE JOINT COMMITTEE CONSTITUTED BY THIS
HON'BLE TRIBUNAL VIDE ORDER DATED 08.04.2022

1. The above noted O.A. has been filed regarding protection of ponds

and removal of encroachment on the said ponds which came up for

hearing on 08.04.2022 when this Hon'ble Tribunal has passed the
following order:

4. In our view it would be appropriate to have a factual report
and action taken report from the Authorities concerned.
Accordingly, we constitute a joint Committee comprising CPCB,

State PCB, U.P. State Wetland Authority and District Magistrate,
Gautam Buddha Nagar to submit a factual and action taken
report in respect of wetland/water bodies, list whereof has been
given in OA, as stated above. State PCB shall be the nodal
authority for coordination and compliance..."

2. In compliance of the said order passed by this Hon'ble Tribunal,
Regional Office, U.P. Pollution Control Board, NOIDA & Gr.Noida has
been nominated on behalf of the Board, Central Pollution Control
Board has nominated Dr. D.K. Soni, Scientist 'E', CPCB, Lucknow and
Shri Pramod Kumar, Divisional Forest Officer, Gautambudh Nagar has
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been nominated on behalf of State Wetland Authority. District

MagistrateMagistrate has nominated Additional District

(Administration) and Chief Development Officer, Gautambudh Nagar

on its behalf.

3. The meeting of the said Committee was held on 30-06-2022 and

21-07-2022 which was attended by al the Sub Divisional Magistrates

of Gautam Budh Nagar also. A proforma was decided in the said

meeting for obtaining the information from all concerns and the same

was sent to concerned SDMs to give information in respect of ponds

situated in their respective areas.

4. It is further submitted that there are three Tehsils in District

Gautambudh Nagar namely Sadar, Jewar and Dadri. The Sub

Divisional Magistrates of all the three Tehsils have sent the required

information in the format which is annexed as Annexure-1, 2 and 3.

5. That as per the information compiled from the said report received

from all the SDMs, the position is as follows. There are total 1031

ponds in District Gautambudh Nagar as informed by the Sub Divisional

Magistrates of the concerned sub-divisions. The status of the ponds in

all the three Tehsils are as under

INFORMATION REGARDING PONDS IN TEHSIL SADAR
(TOTAL 245 PONDS)

|1. Encroachment free. 212

20
(Action is being taken in respect of

2. Encroachment (Partial/Full)

removal of encroachment)

3. OldVillage abadi exists at site. In respect of 08 pond.

4. Temple is existing. In respect of some part of 02|

pond.

5. Road has been constructed In respect of 02 pond.



authority| In respect of 01 pond (matter

subjudice in the court of ADM,
6. Greater NOIDA

acquisition.

GBN)

INFORMATION REGARDING PONDS IN TEHSIL JEWAR
(TOTAL 306 PONDPS)

1. Encroachment free. 265

2. Encroachment (Partial/Full) 30

(Action is being taken in respect of
removal of encroachment)

3. Temporary encroachment In respect of 02 ponds

4 Acquired for NOIDA In respect of 08 ponds

International Airport, Jewar.

5. YEIDA (Yamuna Expressway In respect of 01 ponds

Industrial Development Authority)

authority acquisition.

INFORMATION REGARDING PONDS IN TEHSIL DADRI
(TOTAL 480 PONDS, 5 nos. missing at sr. no-100)

1. Encroachmentfree. 346

2. Encroachment (Partial/Full) 121 (Action is being taken in
respect of removal of

encroachment)

3. Railway Line survey In respect of 2 ponds.

4. OldVillage abadi exists at site. In respect of 2 ponds.

5. Road constructed In respect of 2 ponds.

6 Veterinary Hospital and In respect of 1 pond.

Fisheries Training Centre

7. Templee In respect of 2 pond.

8. Acquired for eastern peripheral In respect of 2 ponds.

expressway.

9. Cremation ground In respect of 2 ponds out of which



1 pond is within boundary of

cremation ground.

6. This Hon'ble Tribunal in O.A. No. 325 of 2015; Lt. Col. Sarvdaman

Singh Oberoi Vs. Union of India & Ors. is also considering the issue of

rejuvenation of wetland, ponds, lakes etc. in the country.

7. In compliance of the directions issued in the said Original Application

No. 325 of 2015 the District Wetland Committee chaired by District

Magistrate and District Forest Officer being Member Secretary is taking

action.

The above report is being submitted for kind consideration of this

Hon'ble Tribunal.

(Regional Officer)
UPPCB, Noida

(Regional Officer)
UPPCB, Gr. Noida

(Dr. D.K. Soni)
Sci-E, CPCB

Divisional Forest Officer Addl. District Magistrate (E)
Gautam Buddha NagarGautam Buddha Nagar

Chief Development Officer
Gautam Buddha Nagar

o 22



1468-R.A-2020

fir-29/o6 [2022. TEOTya-Y24 /yHOEtO-YHOStOVHO-FIeR/2022

HTT

TO IY 3roru, T f Tifora atovo tio-177/2022, 37E

HEIE4,

25
,

2022 5 GH TEU 7Y H1 256

HOT5-UYRTITHITI

5



Elellalel=la=l=lalla
3a alalaaaalaal a |alalajalalaalaa-

EEEEEaE|l|ak

adaad teaalealalelda-H

6



.

7



8



le alal=el=|=|=|=|=|a|a|
a lalalalalalala|a|alalalel-|1aalaalaa

aalalalalalalal
alalalalalalalalalalala-|

aEEREEEEREERRE|E
EEEEEEEUEE

aalaaalaaealaajaleiaa|
a |aaalealefalaelajeel-|

E

T



E alallaala|s|s|a|a|ela aas|=|=|a|=||a|=l=la|=-

laalaaaaalala aalaaaa-E

aaealealag|9aa

T a



aalaa aa aaaala|a|aalalaalaaa_
S

elaleeleeleelealeelul-e

L



a alaa aaaaaalalalaa aa a aaalalaa-i

aleaeaee|aalelelelselalE-

12



daae aaaleldelaa

T

(3MS



aualaleslajaelalsla

HHHH
EEEERilael



IS



16



3



18



EEEEEEEEEEEEEE
EEEEE

BolETEEEEEE



E

S
S

EEET|*|F

EEE|E EE EEEE

F -

|

26



F FF #FFF FFF FFFP

EEEEEEEEEEEEEEE

BEEBEaEEl

EEEEEEEEEEEEE
E

21



15

Y

FFFPF FF
P

22



E

F

F FFFFFFFF#EFFsFEco

-aaeleEeaEEe=Eaaa

EFEFGHSEELE

23



E

E

7

EE E E EEE

FEFEE E

2



S

E99999EEEEE
8

E
2S



S

co

9

|

26



F

E
&

FF
&



L

S

F F FF |FF|5

----EE EEEEEEE

H BEBEEEEEEE

28



2

FF FFFFFFLL
E EEEEEEEEEEEEEE

29



5

| E EBE

5 E1S

LBB EEE|E|EE|EEEEEE
30



F

FFF FF EFFFF FF5

EEEEEE EEEEE
EEEEEEEEEE

-

31



E

ITTTTTI
EEEEE

EEE
EEEEE

N

32

OSL



1S

S

FF
1

E |EEEE EEEE|-EEE

33



FFFFFFFEFFF

EEEEEBEE

E
E

31



FFFTTITITT

N

EEEEEEEEEEE
151515 15 15

35



S

E5

Y

N

36



FF FFF

EEEEF|

34



F FFFF#FF|FFFF

EEEE EEElEEEEE

aEFEEssalaa

38



Name of Viliage
English

Taken up by any

Compamyis

223 1.467

TET
565 0.22
38 0.304

95 0.3415L
283 0.051

281 0.1583

357 0.3288

02529

451 0.4932
4 0 3007

0 .0315

17
18 IG

19 GTCRI TYTyR

T

877 1.0749

155 1.143

385 L 0.114

391 1.176
7 612

UTSGCITR

***

227 O.066

229 0.797

354 L 0.357 L.
358 0.253
541 0.076

O O519

H

IGIR

33 qG

183 0.152

74 0.19
43 0.531

41 G

39



Name of Vilage
English

Taken up by any

CompanyiITCTT

0.278

lGIK274 0.342

270 0.051 TGIA

.0
251 0.126

508 1.303

0.1900

TQTI0 202 diene

/8 HIT
126% 1.265

0.038

T
1280 0.089

11g% 0.81

1/4 * a145 0.69
668 0.259
667 0.025
677 .031

0.455

718 0.051

344 10117
124 L 0.632

354 0.025
356 0.052

H
H

53
402 0.19
22 122

209 0.405 |

0.569
103 0.1138

L134 0.7082 L



BOHO T6C Name of Village
Englsh Taken pby any

Company/o

0.1807

I 316 0.126
907 0.392

TRGATT

1201

0159
531 0.114 GTR_

566 0.341

678 0.754
244 0.114

245 1.125

342 0.152 TMT

O 0.0379

15
0.890

214 0.818

96 163 0.329

-

T 27 0.237

2 0.202 211HT

2 0.202

2//6 .194
3225 0.202
322 0.202

298 0.797L01

0

24074460.114
7

443 0.379
o 898

08

1270

2331 0.089



OHO T Nume of Vllage
English Taken up by any

Company/S

370a

119

.1209

569 026
L 495 0 206

500 0.234
527 1947

19
120 Tfre
121 GR

76 024

613 0126

TE
145a

126 E T 337 1.354

489 0.19
92 0415128

1,113

0051
b62 0028
018 203

103 1.644

23 0.455

225 1126I
284 0.531O531

299 0.572

32

13S TC

312 0.19

310 0663
40 353 O.051

16 0.113
352 0.126

141 RT I IGIR

a.620
143

3542 .126

478 0063

S7 341

0095
81 0.139

228 0.009

147 RI

148
149
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Name of Village
English

Taken up by any
companyny/PSU

226 0.127
L341 0025

6297 0.101
CTERT

53

155 69/1428 0025

156
157

158 2TE

115 0.6322

7 L 0.038

O.690

407 0.658160

421

161
T62 469 0.126

631 0.12616 T
165 TC

166 *"

303
67

THTed)i 113

H14

173
174 CTRI

38 1.784
88 0,025

105 0.0885 TEIE

0.2402
O .0506
191 0.159

266 0.2402

8
9

1374 .0

O.126
183

184 2.099
0.430

07 .430
388 0.455187 R arg
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50H0 Name of Vilage
Engish Taken upbya

Company/P30

188 R
398 0.202

412 0.038
413 0.114

426 L O.53 TAT

L 193 IGU
GTERI 0.58

332 .936

195 720 L 0.304 1
2 0.0252

154 L 0.3035

f80 04173

7 IGIR

198
L199 TE

200

9.164
9.300

L762 0.1011
L917L 1.1634

995 .0632

R

018 .1391

S9 L 0.379

I
211 SI
212

10 839 0.228

850 L 0291

214

1309 3p0.089

6 IG
217 TE

L 1580 O.051
L1722 0.835

1750 0.164 TIIGIE
*

2129 .263

2232 0.031
221

52425 0.215

526 0.443

797 0.076

7980013
800 0658

L 818 L 0.228227



Name ofVillage
English

raken up by any
Compa ny/

DIdL O038

230 TERI
231

4O3 0.063

1272 0202
279 0.2909
107 0.4428

0.5237 IG

238
TIE DO L 0.063

681 0.341
853 0.43

957 0.061

1078 0.696
243 qTGY

244 T

0.416
2 KIT

138 0651247

48

49 324 0.50

S0 0 0.125

5 0.189

L 1114 0101 a
L 1115 0.126
1119% 0.097

1136 D.038|

25S geI

256 E

T

261
262 qIGXE

263 2051 0.0139
L 2753 1.968
46R

-
L 215 3

210 0253
269

270 IGU

45



Name of Village
English

aken up any
Comna

pa nyyo

T
273 T
27

242 O569
250 1.834
324 0.582

277
62 1.416
184 1.783

278

279

2.314

282

83
351 0.152
3413 0.063

349 0.405
287 E

288 GTGRI

289 GGN

0.766
BS8 1.265L

*
9 0.2055
936 01808

174 0.1776

0914

294 IR
T

*
L 9.0005

O.0506

0 L 0.038
550 0.35423042298 G

299 CTCR

.557
508 0.557
613 0.847

762 0.114

04 928 0.025

1312 0350
137 0.155
140 025

08
15062 0.177

1565 0.417

310 1684 0.215



Name of Village

English

Taken up wany

Company/

c010 9076

z0312 0.031

313

0 2782

119 0.0759

90 0.414

Te 0228
154 0.127

228 .208
25045 a025

251 0.139

1.163GTCRI

523 1.354

1013 0.076
1337 0392
1438 00700

17095 0.202

-

MGT

B31
JZ

.0J2

435 146

076

982 0.101
265 1.012
915

aTsTA

339 TGRI
340

.139
0.278

466 0.128

.000
296 1.037



Name of Villge
English

rer Taken up byany
Company/0eTr7Tarur

09 D.342

T

1.025

512 0.253

169 0.304

215 0.304

29 0.126

TCRI

5330051
36f 0.0316

ISS

116 0.367

216 0.089358 T¢{ TY
24672L .076

p.086 o.
807 tmo TR T

fo122

287 0.101 zafdar

ETCRI

1.011

363 CR aTT L 0.32



Name of VIllage

Englsh
Taken pbyay
Company/PS0

0.512

861 0,304

45 0.9

512 0.125

0.169

0.620

O.038

25 0.080 r

0.215 dfefla

E0.15254

233 1.126

259 0.37076

360/12 1.831

84 0.038
204 L .133
c07 0.101

24

381

0.443 zifarret

.J10

0.506

249 0.784 WIGIR

336
387
388

633 0.152

740 0.277

217 0.110

L219 0.689
99035 .7462205 L0,746

49



50
Name of Village

EngIsh ken upby any

Company/

100 t 1otAtM
344 228

1.379

122 tt amdai

0.341 1/4121

I TeT ftufat

|161/9 0.405

21470.23 UGIR

214 .500

2a 0.304

T00 0.190

S2 .r0
13575 0657

0.101

.c00

293 0 152

297 a139

0.481
CTC 410 215

S6



TH M Name of Village

O8lish

Taken up by any

TE feh Company/s0

0.152 RauthH

0.126

0.22

4 3048

109 T.985

.528

4 1.619
TG

415 613

J1 .177

325 0.152

11 .164
260 0.519

490 0.847

9.013
uT STdy 1/2532 2.149

3213 D.0G3

784 0.708

B06 0.2t

S0 O.0354

150 0.0215

0.051

24110 0.076

251 1.201

458 0.885

L475 L 1.214L437
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English

aken up by a
38 IRI company/s0

.098

0.379 300 qtho y TUT
TE

T

0051

osf
TT

411 0 202
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NameofV\llage
ENglish

Taken up by ay
Company/PSU

GIGT

6

6214 0.582

StifsT T0.003

217 0.076

393 0.139

w O.076

Drse 0.202
574

452

575 4.250
iftsa RT

0.164
1123 L .109I

S6
304/1323 0.126

-28 1.417

252 1.303

445 0.759

it

459

214 0.139
232 1.075

233 L 1.024

479 0.129T TderdrATG
4

58 043 ifs so0 ato
465
466 qrgRE

s 0.202
68 0.177

0

0.228 aftro 1/2 T

64 0.051
72

5190.253
528 0.316

174 222.6246

GIGI

Total
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